No. HC.VII-21/2008(Pt.)/ 1/ 337 [A

From .- Smti Jayashree Bora,
Joint Registrar (Vigilance),
Gauhat; High Court,
Guwah_ati.

To, The Joint Registrar,
Gauhatj High Court,
Itanagar Permanent Bench,
Yupia. rl\
Dated Guwahat?—j/ November, 2024,

Sub:- Earned leave,

Ref:- No. HC(IB)-—VIG/O1/2024/768~71 Dated the 20.11.2024.

Yours faithfully,
JT. REGISTRAR (VIGII.ANCE) -
Memo No, HC.VII-ZI[ZOOS(Pt.)[u?zg =11329 /A, dated 2411 29 24
Copy to:
1. Shri Hirendra Kashyap, District & Sessions Judge, Papum Pare District, Yupia,

Arunachal Pradesh,
ﬁhe Project Manager, Gauhati High Court.

L REGISTRAR (VIGILANCE)
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